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GBNfraAL /DMI^ISTRAT IVE miBUMAL, PAINGIPAL BEInGH

OA 2594/2002

New Delhi this the 4th day of October, 2002

Hon'ble i\fc. kjjildip Singh, Member O)

Avtar Singh
S/o Late Shr i Udham Singh
a/o N.Rly Colony,
Tughlakabad,
ffew Qelhi-110 044. ../^plicant

By Advocate: None,

Versus

1. Union of India through Secretary,
Ministry of Personnel, fiiblic Grievances
and ftensions.
Department of Pensioners,
Rail Bhawan, Mew Delhi.

2. The Divisional Railway Manager,
M.aiy Office,
New Delhi. ..Respondents

ORDER imAL)

The applicant has filed this OA seeking a direction

to the respofdents that his representation be decided. Accordingly,

I direct the respondents to dispose of the representation of the

applicant within a period of 6 months from cloday.

OA stands disposed of with the above directions.

Rakesh

(NJiDIP SIMGH)
Member (j)


